IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

20.06.2022

'7 ' Rejec

Court t

Fee Statu
s

10 U

1 |p K NAYAK §1363/202 20.06.2022 |WP(C)/1297/2020

2 D PRADHAN ;1364/202 20.06.2022 |FAO/12/2022 4 U
3 |s pasH ;1365/202 20.06.2022 |WP(C)/11207/2022 |4 U
4 |p K MISHRA ;1366/202 20.06.2022 |WP(C)/7821/2006 [0.5 |0
5 |p JENA ;1367/202 20.06.2022 |ABLAPL/5727/2022 |10 U
6 v r MALLA g1368/202 20.06.2022 |WP(C)/21483/2014 |5 U
7 |p x RraTH §1369/202 20.06.2022 |WP(C)/13464/2014 |1 0
8 |p K RATH ;1370/202 20.06.2022 |WP(C)/12575/2022 |1 0
9 |P R SWAIN ;1371/202 20.06.2022 |0JC/4460/1995 5 U
10 M R MALLA ;1372/202 20.06.2022 |0JC/965/2000 5 U
11 M R MALLA ;1373/202 20.06.2022 |WP(C)/18643/2012 |5 U
12 iﬁggiIK 31374/202 20.06.2022 |WP(C)/27617/2021 |5 U
13 |sp 31375/202 20.06.2022 |WP(C)/27620/2021 |5 U
14 |sp 31376/202 20.06.2022 |WP(C)/27613/2021 |5 U
15 |S K BEHERA 31377/202 20.06.2022 |WP(C)/29224/2020 |1 0
16 M K MOHANTY 31378/202 20.06.2022 |WP(C)/20952/2020 |1 0
17 |R K BARIK 31379/202 20.06.2022 |WP(C)/26723/2021 |5 U




18 SAHiéHOI §1380/202 20.06.2022 |CONTAC/2/2022 10 c
19 |K CHATTERJEE 51381/202 20.06.2022 WP (C)/14765/2009 |10 U
20 |a pas §1383/202 20.06.2022 WP (C)/27706/2013 |5 U
21 ;iii?ciUMAR 31387/202 20.06.2022 |ABLAPL/13876/2021 |5 U
22 |s K BEHERA §1388/202 20.06.2022 |WP(C)/11557/2022 |1 0
23 |AMULYA ROUT §139O/202 20.06.2022 |WP(C)/14844/2022 |10 c
24 |s K BEHERA ;1391/202 20.06.2022 |WP(C)/11560/2022 |1 0
25 |KABITA PATRA ;1392/202 20.06.2022 WP (C)/14749/2022 |10 c
26 |s K BEHERA ;1393/202 20.06.2022 |WP(C)/11563/2022 |1 0
27 |s K BEHERA §1394/202 20.06.2022 |WP(C)/11564/2022 |1 0
28 |KABITA PATRA §1395/202 20.06.2022 |[WP(C)/14784/2022 |10 c
29 |s K BEHERA 31396/202 20.06.2022 |WP(C)/11568/2022 |1 0
30 |S K BEHERA ;1398/202 20.06.2022 |WP(C)/11570/2022 |1 0
31 |S K BEHERA ;1400/202 20.06.2022 |WP(C)/15122/2020 |1 0
32 |A. SARMADI ;1401/202 20.06.2022 WP (C)/14256/2022 |10 c
33 A K SWAIN §1406/202 20.06.2022 |FAO/418/2020 5 U
34 A K SWAIN §1407/202 20.06.2022 |FA0/262/2020 5 U
35 A K SWAIN §1408/202 20.06.2022 |FAO/99/2020 5 U
36 |B BEHERA 31409/202 20.06.2022 WP (C)/23154/2020 |5 U
37 |1 PANDA 31410/202 20.06.2022 WP (C)/10550/2006 |5 U
38 | PANDA 31411/202 20.06.2022 |WP(C)/4716/2005 |5 U
39 |1 panDA 31412/202 20.06.2022 |WP(C)/9062/2004 |5 U
40 |1 pPANDA 31413/202 20.06.2022 |WP(C)/10544/2006 |5 U
|41 [P C DAS 141414/202 [20.06.2022 |WA/147/2018 1 o




2

42 |p. K. SWAIN §l4l6/202 20.06.2022 |CRLMC/4384/2011 |10
43 ;iﬁngﬁISHRA §1424/202 20.06.2022 |ABLAPL/5819/2022 |10
44 gﬁEAPATI 31431/202 20.06.2022 |0JC/14504/2001 5
45 o e §1433/202 20.06.2022 |WP(C)/1215/2022 |5
46 gﬁEAPATI §1434/2O2 20.06.2022 |WP(C)/1215/2022 |5
47 gﬁEAPATI 31435/202 20.06.2022 |WA/204/2022 5
48 |B B MALLICK ;1439/202 20.06.2022 |CRLMC/2169/2021 5
49 |R K MALLICK ;1441/202 20.06.2022 |BLAPL/9359/2019 4
50 |R K MALLICK ;1444/202 20.06.2022 |CRLA/261/2019 4
51 |n K SAHOO §1446/202 20.06.2022 |CRLMC/468/2022 |5
52 |S MOHAPATRA §l455/202 20.06.2022 |CRREV/455/1995 |10
53 |M BARAL §1458/202 20.06.2022 |0JC/1921/1999 5
54 |B. BEHERA 31463/202 20.06.2022 |ABLAPL/5793/2022 |10
55 |J.J.PARIDA ;1471/202 20.06.2022 |WP(C)/10856/2021 |4
56 |GANESH SAHOO ;1473/202 20.06.2022 |BLAPL/4984/2022 |10
57 |M K PANT ;1474/202 20.06.2022 |BLAPL/10411/2021 |5
58 |L.D.SAHOO-A §1476/202 20.06.2022 |ARBA/14/2010 5
59 |[D P MISHRA §1478/202 20.06.2022 |0JC/9791/1996 2
60 |BALARAM DAS §1481/202 20.06.2022 |WP(C)/8882/2022 |5
61 i'N'MOHAPATR 31482/202 20.06.2022 |CRLMC/1583/2022 |10
62 |K P BEHERA 31485/202 20.06.2022 |WP(C)/19785/2016 |5
63 K P BEHERA 31487/202 20.06.2022 |WP(C)/8594/2015 |5
64 |p K NAIK §1489/202 20.06.2022 |CRLMC/1018/2021 |5




65 |B. BAISAKH §1492/202 20.06.2022 |CRLMC/1529/2022 |10 C
66 |D P MISHRA 31493/202 20.06.2022 |0JC/1222/1993 2 0
67 |H K RATSINGH 31494/202 20.06.2022 CVREV/80/1999 4 U
68 |P K NAYAK §1496/202 20.06.2022 |WP(C)/2840/2020 |10 U
69 |S K BISWAL 31498/202 20.06.2022 |WP(C)/21509/2020 |4 U
70 D P MISHRA §1502/202 20.06.2022 |WP(C)/9697/2004 |5 U
71 |H S PANDA ;1503/202 20.06.2022 |WP(C)/2880/2022 |5 U
72 |S K BISWAL ;1505/202 20.06.2022 |WA/67/2011 4 U
73 |A K NAYAK ;1507/202 20.06.2022 |LAA/28/2019 5 U
74 |P R SWAIN §1508/202 20.06.2022 |CRLMC/323/2014 5 U
75 |P R SWAIN §1510/202 20.06.2022 |CRLMC/4815/2014 |5 U
76 |B.K.PATRA 31511/202 20.06.2022 |BLAPL/4898/2022 |10 C
77 |A K JATI ;1514/202 20.06.2022 |ABLAPL/2767/2022 |5 U
78 |R K BARIK ;1518/202 20.06.2022 |WP(C)/8252/2007 |5 U
79 M.R.SAHOO ;1519/202 20.06.2022 |ABLAPL/5851/2022 |10 c
80 |A N LENKA 31522/202 20.06.2022 |WP(C)/10388/2022 |5 U
81 |B K PATI 31523/202 20.06.2022 |WP(C)/12860/2022 |2 0
82 |B K PATI §1525/202 20.06.2022 |WP(C)/12862/2022 |2 0
83 M R MALLA §1526/202 20.06.2022 |0JC/471/1990 5 U
84 |L D DASH 31528/202 20.06.2022 |WP(C)/8338/2022 |5 U
85 |P.K.JENA 31529/202 20.06.2022 |ABLAPL/5845/2022 |10 c
86 |B K PATI 31530/202 20.06.2022 |BLAPL/11513/2021 |2 0
87 |L.D.SAHOO-A 31532/202 20.06.2022 |WP(C)/16521/2011 |5 U
88 |K C NAYAK  |41533/202 [20.06.2022 |WP(C)/6871/2022 |10 U




2

jas

.N.MOHAPATR

41534/202

89 |1 ’ 20.06.2022 |CRLMC/731/2022 |10
90 |R K BARIK 51535/202 20.06.2022 |WP(C)/11832/2022 |5
91 |[R X BARIK §1536/202 20.06.2022 |CRLMC/1726/2012 |5
92 K N SAHOO §1538/202 20.06.2022 |CRLMC/1187/2011 |5
93 |K N SAHOO 31540/202 20.06.2022 |CRLMC/1764/2009 |5
94 |K N SAHOO 31542/202 20.06.2022 |CMP/927/2019 5
95 gﬁﬁéiii ;1545/202 20.06.2022 |ABLAPL/5834/2022 |10
96 gﬁﬁéiii ;1546/202 20.06.2022 |ABLAPL/5833/2022 |10
97 |r.paNDA ;1549/202 20.06.2022 |ABLAPL/5832/2022 |10
98 |M.R.SAHOO §155O/202 20.06.2022 |ABLAPL/5862/2022 |10
99 |A K MISHRA §1553/202 20.06.2022 |WP(C)/11300/2022 |5
100 |GANESH SAHOO g1557/202 20.06.2022 |BLAPL/4882/2022 |10
101 [B. C. NAYAK ;1565/202 20.06.2022 |ABLAPL/5933/2022 |10
102 BISHNU PRIYA 141568/202 1,4 4 5022  |0gc/9449/1993 5
PANI 2
103 |S.K.SINGH ;1571/202 20.06.2022 |BLAPL/4907/2022 |10
104 [N C STNHA ;1572/202 20.06.2022 gPC(OAC)/3148/199 5
105 [N.C. SINHA 31574/202 20.06.2022 gPC(OAC)/1033/201 5
106 [N C SINHA 31579/202 20.06.2022 |ABLAPL/8849/2020 |5
107 |J.SAHOO 31581/202 20.06.2022 |BLAPL/4854/2022 |10
108 |N.C. SINHA ;1583/202 20.06.2022 |WP(C)/11155/2022 |5
109 |R K BARIK 31586/202 20.06.2022 [WA/737/2022 5
110 [R.K.BARIK 31590/202 20.06.2022 [WA/720/2022 5
111 |R kK BARTK 219937202 154 06,2022 |we(C)/7963/2022 |5

2




112 |R K BARIK §l595/202 20.06.2022 |WP(C)/7961/2022 |5 U

113 |P. K. RATH 51597/202 20.06.2022 |WP(C)/14469/2005 |10 U

114 [R. K. SAHOO §16OO/202 20.06.2022 |ABLAPL/5894/2022 |10 C

115 R K BARIK §16O4/202 20.06.2022 |WP(C)/9489/2022 |5 U
M/S.
RAMAKANTA 41606/202

116 | SaH00, 5 20.06.2022 |ABLAPL/5892/2022 |10 c
R.NAYAK

117 |A K JATI ;1610/202 20.06.2022 |ABLAPL/2767/2022 |5 U

118 |[F C NAYAK §l6l4/202 20.06.2022 |MACA/650/2010 5 U

119 |P K BEHERA §l619/202 20.06.2022 [WP(C)/273/2014 5 U
ARUN KUMAR 41623/202

120 |20 0 ) 20.06.2022 |ABLAPL/5918/2022 |10 C

121 |A.K.NAYAK ;1631/202 20.06.2022 |ABLAPL/5937/2022 |10 C

122 |A. C. R. DAS ;1649/202 20.06.2022 |ABLAPL/3539/2022 |10 C
PRATAP 41651/202

123 | Dot pEO 2 20.06.2022 |WP(C)/15032/2022 |10 C

124 [B. P. TANGA ;1653/202 20.06.2022 |WP(C)/14933/2022 |10 C

125 |J. PRADHAN §l657/202 20.06.2022 |WP(C)/14544/2022 |10 C
PITABAS 41658/202

126 |~ 5 20.06.2022 |WP(C)/14867/2022 |10 C
PITABAS 41659/202

127 | 2 one 5 20.06.2022 |WP(C)/14868/2022 |10 C
PITABAS 41660/202

128 | - 5 20.06.2022 |WP(C)/14870/2022 |10 C

129 [B. PARIDA §1665/2O2 20.06.2022 |WP(C)/14640/2022 |10 C

130 [BIKRAM SAMAL 31672/202 20.06.2022 |WP(C)/14873/2022 |10 C
TRILOCHAN 41674/202

131 | T eRART 5 20.06.2022 |WP(C)/14070/2022 |10 c

132 [KABITA PATRA §l675/202 20.06.2022 |WP(C)/13997/2022 |10 c

133 DEBENDRA 41682/202 1) 06.2022 WP (C)/14135/2022 |10 c
LALA 2

1134 BISWAJIT 141685/202 [20.06.2022 |WP(C)/14331/2022 |10 c




IMOHAPATRA 2 |
135 BIKRAM SAMAL §l686/202 20.06.2022 |WP(C)/14877/2022 |10
PRASANJIT 41691/202
136 o oohd ’ 20.06.2022 |WP(C)/14824/2022 |10
137 |B. BEHERA §1693/202 20.06.2022 |WP(C)/13882/2022 |10
ACHYUTANANDA [(41694/202
138 ) 20.06.2022 |WP(C)/14121/2022 |10
139 MANOJ KUMAR 141695/202 |4 ¢ 5055  |up(c)/14875/2022 |10
PANT 2
140 MADAN DAS 31696/202 20.06.2022 |WP(C)/14983/2022 |10
147 [FANKAJ KUMAR 141697/202 |, 4o 5055 |up(c)/14983/2022 |10
PANT 2
142 MADAN DAS ;1698/202 20.06.2022 |WP(C)/14569/2022 |10
143 K. K. NATH ;1703/202 20.06.2022 |MATA/121/2022 10
144 A K MISHRA §l704/202 20.06.2022 |RSA/272/2019 5
145 s BISWAL §l705/202 20.06.2022 |CRLMC/590/2013 5
146 |P.CH. PARIJA 31706/202 20.06.2022 |WP(C)/22848/2014 |5
147 |P.CH. PARIJA ;1707/202 20.06.2022 |WP(C)/185/2009 5
148 M K MOHANTY ;1708/202 20.06.2022 |WP(C)/12033/2014 |1
149 |S K PARIDA ;1709/202 20.06.2022 |MACA/1313/2018 5
150 i‘K‘MOHAPATR ;1710/202 20.06.2022 |FAO/506/2012 5
151 |H S PATRA 31711/202 20.06.2022 ?PC(OAC)/2375/201 5
152 K SAHOO §l712/202 20.06.2022 |WP(C)/18719/2016 |1
153 |P K LENKA 31713/202 20.06.2022 CRLREV/1061/2013 4
154 D NAYAK 31714/202 20.06.2022 |WP(C)/10873/2016 |5
155 i'K'MOHAPATR 31715/202 20.06.2022 |RSA/128/2018 5
156 i'K'MOHAPATR 31716/202 20.06.2022 |WP(C)/1447/2016 |5
157 |R.K.BARIK 31717/202 20.06.2022 |ABLAPL/2768/2022 |5




41718/202

158 |S SAHOO S 20.06.2022 |CMP/346/2022 5
I P ;1719/202 2006 2022 QPC(OAC)/4070/201 ,
L0 bt NAvAK §1720/202 20 062022 ZPC(OAC)/2463/201 ,
161 |B BEHERA §1721/202 20.06.2022 |WP(C)/38399/2021 |5
162 |M NAYAK §1722/202 20.06.2022 |RSA/64/2012 2
163 |M NAYAK §l723/202 20.06.2022 |RSA/64/2012 2
164 |K K NATH ;1724/202 20.06.2022 |CRA/103/2001 5
165 |J PRADHAN ;1725/202 20.06.2022 |RSA/53/2014 5
166 |H.K. MALLICK 31726/202 20.06.2022 |WPC (OAS) /31/2015 |5
167 |H.K. MALLICK §1727/202 20.06.2022 |WBC (OAS) /25/2015 |5
168 |H.K. MALLICK §1728/202 20.06.2022 |WBC (OAS) /33/2015 |5
169 [H.K. MALLICK 31729/202 20.06.2022 |WPC(OAS) /26/2015 |5
170 [P K MISHRA ;1730/202 20.06.2022 |WP(C)/7821/2006 |2
171 |M BARAL ;1731/202 20.06.2022 |0JC/1921/1999 5
172 |M BARAL ;1732/202 20.06.2022 |0JC/1921/1999 5
173 |H.K. MALLICK 31733/202 20.06.2022 |WPC (OAS) /30/2015 |5
174 ?éiAgRADEEP ;1740/202 20.06.2022 |WPC (OA)/742/2011 |5
MOHAPATRA
175 gigPAK KUMAR 31741/202 20.06.2022 |ABLAPL/5935/2022 |10
176 ;é;i?i;iiNA 31742/202 20.06.2022 |ABLAPL/5804/2022 |10
177 2ﬁ§ADARA 31749/202 20.06.2022 |LAA/46/2004 5
178 |S K BEHERA 31750/202 20.06.2022 C)/18643/2012 |5
179 [N C SINHA 31751/202 20.06.2022 |0JC/17404/1997 2
180 [L D PANDA 41752/202 154 06.2022 |nRBP/68/2019 5

2




181 |L. D PANDA 211753/202 20.06.2022 |ARBP/67/2019 5 U
182 [P K JENA 51754/202 20.06.2022 |0JC/4871/1999 1 0
183 [P K JENA §1755/202 20.06.2022 |WP(C)/446/2022 5 U
184 M N MOHANTY §1756/202 20.06.2022 |CONTC/6857/2021 |5 U
185 M N MOHANTY §1757/202 20.06.2022 |CRLMP/550/2022 5 U
186 |[K N SAHOO §1758/202 20.06.2022 |WP(C)/13440/2021 |5 U
187 |G ROUT 31759/202 20.06.2022 |WP(C)/446/2022 5 U
188 |J BEHERA ;1760/202 20.06.2022 |WP(C)/15141/2019 |10 U
189 |T.K.MANDAL ;1761/202 20.06.2022 |WP(C)/13929/2022 |10 U
190 |SUNDARAY §1762/202 20.06.2022 |WP(C)/1945/2017 |5 U
191 MANAS PATI §1764/202 20.06.2022 |WP(C)/11368/2022 |10 C
192 |MANAS PATI §1765/202 20.06.2022 |WP(C)/10452/2022 |10 C
193 |M.R.PANDA ;1767/202 20.06.2022 |WP(C)/14877/2022 |10 C
194 M. R. SAHOO ;1770/202 20.06.2022 |WP(C)/12717/2022 |10 C
195 |G SUNDARA ;1771/202 20.06.2022 |WP(C)/16948/2015 |4 U
196 |L DASH 31772/202 20.06.2022 |WP(C)/22941/2013 |10 U
197 K K NATH 31773/202 20.06.2022 |WP(C)/11832/2022 |5 U
198 |[R.K.BARIK 31774/202 20.06.2022 |RSA/37/2005 5 U
199 |S K SAHU §1775/202 20.06.2022 |WP(C)/32130/2021 |5 U
200 |L DASH 31776/202 20.06.2022 |WP(C)/14345/2005 |10 U
201 |H K DAS 31777/202 20.06.2022 |CRLMC/784/2022 5 U
202 |M BEHERA 31778/202 20.06.2022 gPC(OAC)/3388/201 5 U
203 |P BEHERA 31779/202 20.06.2022 |WP(C)/10062/2015 |10 U
204 |H K BHOL 141780/202 [20.06.2022 |ABLAPL/11059/2021 |1 o




2

205 XK BEHERA §l78l/202 20.06.2022 QPC(OAC)/3429/201 4
206 R BARIK 21782/202 20.06.2022 |WP(C)/1447/2016 5
207 K SAHU 31783/202 20.06.2022 |WP(C)/32127/2021 |5
208 N SHARMA 31784/202 20.06.2022 |CRA/103/2001 1
209 N SHARMA §1785/202 20.06.2022 |WP(C)/37263/2021 |1
210 BEHERA §1786/202 20.06.2022 ?PC(OAC)/1239/201 5
211 NAYAK ;1787/202 20.06.2022 |WP(C)/2680/2015 1
212 DAS ;1788/202 20.06.2022 |WP(C)/16984/2020 |5
213 C PANDA ;1789/202 20.06.2022 |CRLMC/130/2012 5
214 JENA §l790/202 20.06.2022 |[WP(C)/15513/2017 |15
215 MOHAPATRA §l792/202 20.06.2022 |BLAPL/31596/2013 |5
216 |[P.C. MOHANTY §l793/202 20.06.2022 |FA/67/1990 5
217 NAYAK ;1794/202 20.06.2022 |WA/367/2011 4
218 K ROUT ;1795/202 20.06.2022 |ABLAPL/549/2022 5
219 K MISHRA ;1796/202 20.06.2022 |WP(C)/36108/2021 |5
220 MISHRA ;1797/202 20.06.2022 gONTC(CP)/277/201 5
221 K DASH 31798/202 20.06.2022 |[WP(C)/7686/2010 5
222 MISHRA §l799/202 20.06.2022 |WP(C)/11363/2022 |5
223 K NAYAK 31800/202 20.06.2022 |WP(C)/10478/2022 |10
224 K NAYAK §1801/202 20.06.2022 |WP(C)/10476/2022 |10
225 K NAYAK §1802/202 20.06.2022 |WP(C)/10492/2022 |10
226 JENA 31803/202 20.06.2022 |CMAPL/307/2021 4
227 JENA §l804/202 20.06.2022 |RSA/150/2018 4




41805/202

228 |B MOHANTY 5 20.06.2022 |WP(C)/13457/2022 |5
229 |G S MOHANTY §l806/202 20.06.2022 BLAPL/3188/2022 5
230 B D BISWAL 31807/202 20.06.2022 WPC (OA) /1748/2014 |5
231 M R BARIK §1808/202 20.06.2022 |WP(C)/16469/2006 |5
232 |A K BARIK §1809/202 20.06.2022 |MACA/220/2011 5
233 |S K SAHOO §l810/202 20.06.2022 |MACA/319/2021 5
234 |S PANDA ;1811/202 20.06.2022 |ABLAPL/14726/2021 |10
235 |D K NAYAK ;1812/202 20.06.2022 |BLAPL/7611/2008 5
236 |S K SAHU ;1813/202 20.06.2022 |MSA/1/2008 5
237 [KIRAN §l8l4/202 20.06.2022 WP (C)/10601/2020 |10
Total 2427'

NIC




